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For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 4999 of 2025 

in Comp. App. (AT) 

(Ins) No. ___ of 2025 

 

Kawaljeet Singh Bhatia, 

(Erstwhile Designated Partner of Eco Gold Nutri & 

Organics LLP) 

Vs. 

Drip Capital Inc. & Anr. 

 

Harsh Jain 

2.  I.A. No. 5000 of 2025 

in Comp. App. (AT) 

(Ins) No. ___ of 2025 

Dushyant Dave 

Vs. 

Dera Finvest Pvt. Ltd. & Ors. 

 

Vipul Jai 

3.  I.A. No. 5001 of 2025 

in Comp. App. (AT) 

(Ins) No. ___ of 2025 

Gopal Kalra 

Vs. 

Akhilesh Kumar Gupta 

 

Rahul Kumar 
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